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SHRI Y. B, CHAVAN : Some boats
were attached and focfeited also from
among them. Most of the people were
prosecuted in the court of law. Some of
them are still undergoing imprisoament
while some had been repatriated after com-
letion of their imprisonment. Some persons
are absconding. It is quite possible that
some of them might have gone back and
others must be having some sort of protec-
tion' from the local people. The State
Government is pursuing the matter ensrge-
tically and that is exactly what T said.
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firelt & ot 3aa Awarn N A
TR A ?

SHRI Y. B. CHAVAN : We have got
good experience of the armed infiltration
by Pakistan. We know what they did in
Rajasthan last time as also in Kashmir.
Naturally we have to be very vigilant about
it. T can assure the House that we are
keeping a close watch on the situation
there. We have to keep the same watch in
Assam Tripura and other places also.

SHRI HEM BARUA : At that time
you were the Defence Minister. Now you
are the Home Minister. Do you keep the
same vigilance ?

SHRI Y. B. CHAVAN :
kept by the Home Ministry.

Vigilance is

SHRI MANIBHAI J. PATEL : Last
time whea the question came up, the hon.
Minister was pleased to reply that som:
persons were arrested and they were being
interrogated. Recently, there was a report
in the newspapers that 24 or 25 boats
which ware captured were released as a
goodwill gesture. Now that the Minister
says that they were released, is it a fact
that they were also released as a goodwill
gesture ?

SHRI Y. B. CHAVAN : Not a good-
will gesture. But I have no detailed infor-
mation and so I do not want to answer
this question. I have not got information
about the boats.
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(7) vuwr sraRAT R 7

THE MINISTER OF HOME AFFAIRS
(SHRI Y. B. CHAVAN) : (a) to (c) . All
the political parties represented in Parlia~
ment have been requested to participate
in the National Integration Council which
is expected to review problems also posed
by recrudescence of Communalism and to
make appropriate recommendations.
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SHRI Y. B. CHAVAN : The infor-
mation that I have got from the Prime
Minister’s Secretariat is that all the politi-
cal parties recognised in Parliament have
been invited.
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SHRI Y. B. CHAVAN : Whatever

political parties are recognised in Parlia-
aent wer? invited. - .
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SHRI Y. B. CHAVAN :
to get that information.
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SHRI Y. B. CHAVAN : The enquiry
commission is looking into the communal
incidents. But it is wrong to say that only
the minorities start the trouble; it is very
unfair to say so.
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SHR! INDRAJIT GUPTA .
beyond controversy that communalism,
vh and which quarter it may
come from is something which everyome
should condemn. A few days ago a con-
ference of parliamentarians took place in
Delhi against commumalism and certain
remarks were made by Mr. V. C. Shukla
and they were reported in the Press. In
view of. those remarks 1 want to know
from the Home Minister categorically
whether it is the Government’s view- or net
th ah comm 1i h it may
come from should be condemned, nevarthe-

1 will have

It is
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less communalism . patctised and preched
by the majority community is the main
danger at the moment. In view of the con-
fusion created br Mr. Shukla’s remarks, [
wandt to know whether it is the view of
the Government.

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA! : Sir, since
a reference has been made to my speech
there, 1 may say that while speaking at
that convention I stated that certain politi-
cal parties including my own at times enter-
ed into alliances with communal parties
in this country and this has given them a
mark of some respectability and an oppor-
tunity to infiltrate into the ranks of public
servants. This is somethting which is not
correct and this is against the interests of
the country. And this, I said only as an
additional point. 1 gid not say that this
was the only thing that was responsible
for such a thing, but this was one of the
factors which led to the spreading of
communal atmosphere in the country.

SHRI INDRAJIT GUPTA : Sir, this
is not a reply to my question. 1 wanted
to know whether it was the Government
of India’s, or the Home Ministry’s view or
not.

SHRI VIDYA CHARAN SHUKLA :
1 have clarified my part of the speech.

SHRI Y. B. CHAVAN: 1 did not
answer the question directly because I
thought Shri Shukla should clarify it. Now,
1 quite agree with the hon. Member that
communalism, wherever it exists, needs to
be condemned certainly. It is the respon-
sibility of the majority community to see
that they do not suffer from communalism,
because that is the most dangerous part of
it. This is exactly what Shri Indrajit
Gupta wants to emphaise, and 1 agree with
it

SHRI P. VENKATASUBBAIAH :
Since communal disturbance or the com-
munal virus that is spreading among the
various com ities has dangered the
very integrity of our country, may I know
whether the hon. Home Minister will be
able to tell us that this communal virus is
peing taken advantage of by certain politi-
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iodd
cal parties and this has erupted into chauvi-
nism of the worst type, and in this connec-
tion, may I know whether the hon. Home
Minister has considered the desirability of

banning the communal parties in this
country ?

Oral Answets

SHRI Y. B. CHAVAN: If it is
necessary to ban any political party, cer-
tainly Goveroment will have to think of it
at that time, but personally I do not think

in terms of banning political parties.
(Interruption)
SHRI P. VENKATASUBBAIAH :

Not only nomenclature but in content.

SHRI Y. B. CHAVAN : It is merely
nomenclature; if he wants to ban them,
then the nomenclature can easily be chan-
ged. It is not nomenclature that matters;
it is really the programme of the political
party that matters.

AN HON. MEMBER ;
heart that matters.

In is the

SHRI Y. B. CHAVAN : Yes; at
present there is no question of banning .
any political party. If it comes to that
certainly Government will not hesitate,

SHRI JYOTIRMOY BASU : It view
of the fact most of the communal riots
during the last one year—and these politi-
cal riots—have been engineered by the
majority communities and in particular, by
the two political parties, namely, the RSS
and the Jan Sangh, to do atrocities on the
minority communities, may I know what
steps Mr. Chavan proposes to take to pro-
tect the interests of the minority communi-

ties and ensure security inthe country ?
(Interruptions)

ot TEEaTE Qe ;o Tew g0
veeees(STOURA)...... TGS H fiFw X
& w3 ?

=t wifere o ¥ FiEl
74T |

SHRI Y. B. CHAVAN : I think Shri.

Jyorimoy Basu—1 am afraid—is treading
on very dangerous ground. (/nterruption)



Let us all take the position that it is wrong
to ban political parties.

&t gest T wrew © § ST g
g ar g A oo R Ay a7
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fag § Afafera qRf X H g 7
Wl FTAE WEE & 9
BT & Gl wrgEa oidfer § P afz & ar
I H F19 FY7 &) T & ?

SHRI Y. B. CHAVAN : It is not a
question of Government keeping record.
You can judge a political party’s commu-
nalism by other ways—by its programme,
propaganda and its actions. I do not keep
a list like that.

SHRI RAMAVATAR SHASTRI—rose

MR. SPEAKER : You must wait for
your chance. By shouting, it is not possi-

ble. Everybody must get an opportunity;
not only you. The others also are Mem-
bers.

SHRI N. K. SOMANI : About a
month ago, I had brought to the attention
of the hon. Education Minister certain
very disturbing developments in the campus
of the Banaras Hindu University and I
had also brought a specific instance to the
notice of the Education Minister thata
Muslim student, according to the best of
my information, was not only lynched but
murdered in cold blood, and asked whether
any information was available with the
Government of India. He had promised
at that timz that the matter would be
referred to the Home Minister. May I
know whether the Government has taken
any action not only to investigate this
matter but to take effective steps so that
this demon of communalism at least does
not afflict our young students ?

SHRI Y. B. CHAVAN : Yes, Sir. The
Education Minister has forwarded it to
me—the letter written by the hon. Member
and I am having enquiries made about it.

SHRI N. K. SOMANI : One month
for investigation into a case of murder. It
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has taken one month for getting the answer
from the hon. Education Minister; he
said about a month ago that he was look-
ing into the matter. Why does it take
several months to look into such matters ?

SHRI Y. B. CHAVAN : According
to you also the whole thing was not gone
into for three months. I must first of ail
find out whether it is a fact, and therefore
it is certainly taking time.

it WaY A YA . FHYAT  T4EH
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wFAfAEA FF9€ &, 9 FT Ig AqAA
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. SHRI Y. B. CHAVAN: The hon.
Member has expressed his view; he has
not asked any question.

W aage : Faqma 5
1 T FEFR I @ g 7
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SHRI Y. B. CHAVAN : When we try
to go aboutit you say you do not agree to
it. It may also be that the minority com-
munily may not have a feeling that they
are properly treated and have a grievance
that they are not properly represented in
the services; we have to think about it.

SHRI KANWAR LAL GUPTA : What
about the relevancy to the communal riots?

SHRI Y. B. CHAVAN : It is a

MAY 3, 1966 -
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s i g @ e e @
9wt g9 far Y g TN R
A gIer s sy T fag wdfan,
FARENS, A ST AT F qET AN WA
AW A 97 §9 & FIL g Qfafew
S AT A 5 99y ugeE Fea €
#a: & anaar gar g L.

AN HON. MEMBER :

Membh.

Sir, the hon.

question of having a feeli
ment. That sometimes
feeling.

g of ¢

SHRI BADRUDDUIJA : [ want a
categorical answer from the Home Minis-
ter to my question. In view of the seri-
ous disturbances that have taken place all
over the country affecting especially and
mainly the minority communities all over
India, what effective steps does the Home
Minister propose to take to deal with the
situation, not merely to prevent the recur-
rence of these communal disturbances but
to mete out punishment to the miscreants,
both official and pon-official alike, and to
find out who are responsible for the seri-
ous atrocities endangering the lives and
properties, honour and liberty of thc Mus-
salmans of India ?

SHRI Y. B. CHAVAN : 1 bave
explained all the steps we propose to take.
We have given necessary instructions to
the State Governments giving suggestions
about it, and the investigations of cases
have been very vigorously uadertaken and
the concerned people are punished.

SHRI BADRUDDUIJA : Are you
having judicial imvestigation into the dis-
turb in Allahabad, Meerut and other

places ?

1
SHR1 Y. B. CHAVAN : Even in the
case of Karimganj they have themselves
started an enquiry. It is not necessary for
us to start an enquiry.

ft TrrraTe Tredtt 0 W wEew §
qaemn fe fegeama & awwafosar @
oy ¥ Jwr & o oo A WA
afr gk 3 1 A e ayr ETERE-

gives a wrong

there is mimicking Shri Ramava-
tar Shastri.

SHRI RAMAVATAR SHASTRI : Sir,
he should be pulled up. It is wrong; 1
protest. He should stand up and say,

*“Excuse me.”. This is not parliamentary.

What is this ?

SHRI MANUBHAI PATEL : Sir, it
is wrong. Such a thing should not be
allowed.

=t TRTEATC e 39 axg  faar
aff eF § ) XO awE g Y g
romde ¥ fgma @ Y ¥ gemar
1 5@ I T 7Y AT FIAL

MR. SPEAKER : You need not be
sorry. The person who did it must be
sorry and he must regret it. Do not take
note of it. He will himself regret it. 1 am
really sorry.

DR. RANEN SEN: This has come
to our notice more than once that when-
ever Mr. Shastri gets up, because he has
some physical disability, certain gentleman
from this side cuts joke at him. This is
very unfair and below the dignity of a
Member of Parliament. 1t should be treat-
ed with contempt.

MR. SPEAKER *

1 entirely agree.
That is what 1 alsosaid. 1 asked Mr.
Shastri not to take note of it. The people

who tried to imitate him will.themselves
feel sorry.

ot TR ovel : 1@ A & o
goL we ¥ o Aty aaedt ¥ awqen
wrTr fwfae wwnw sl § 6 o g
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2w ¥ et fredk § wrazy s €|
& ST wigaw g 6w g Wl adew
T o7 IT qwEt W AR AT AR
W AT § ARG E AW 9
T FE@A F fag dare d ?

SHRI Y. B. CHAVAN ; When allega-
tions are. made by any political party
- against another political party, I expect
that political party to answer that.

DR. RANEN SEN: What is this
answer, Sir ? We want to know whether he
will make any enquiry into this.

SHR1 BAL RAJ MADHOK : This
question of communalism is coming up
again and again. [ suggested earlier also,
let us discuss what constitutes communa-
lism, who is communal, etc. This word
is bandied about like anything. In this
-country there are various groups—social
groups, economic groups, religious groups,
etc. There is a bigger group—the natio-
nal group. He is communal who places
his loyalty to a lower group above the
pnation. Those people must be condemaed
outright. 1 challenge anybody to prove
whether Jan Sangh keeps the interests of
the party above the country. For us the
nation is uppermost. We are the only
true nationalist party, I can claim.
(Interruptions)

MR. SPEAKER : On the floor of the
House, we cannot decide this question
of one party making allegations against
another party, particularly during question
time, in a supplementary. It will lead us
nowhere.

=it g fom® : facdaraar &t FiEl
F A & oF aiw w4 a1 wima dar
q7 | g5y W o aF At Ard {0 @
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fimg s weelk § gu § R amwE &
AT FT K o 97 § A ¥ 7 g
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R g0l ) 3 @i w G9R saw <z
oA ¥ AR Fr qsA B gg AP @Y
R a3 gfaw afewfal @ oF do%
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ST ? WY &Y frec § § 9Ad w@
o ¥z o &, & &re wAEd )T &
AN &, ¥ A F gAwT ), A
aT, aifgal F A% ax, €7 92 1 AFEE
F AT AP AT AEA WK g
AR TE T F o7y A dggA0 Y
IFF ¥ Awar qifgy, 7ar @F @ F
Tefiar & fae $73 & g g wae
£t #rE $o7 AT +AA N wE WA S
ag ?

SHRI Y. B. CHAVAN: I _have
explained it at length, but I will repeat it.
The Dayal Commission is looking into
nearly half a dozen communal incidents.
Government do not propose to add any
more to that, because to that extent, the
report will be delayed. The scope of the
enquiry is enough at present. The con-
clusions they would draw certainly be
carefully studied and discussed with the
Chief Ministers. 1 am not waiting for
that report to call a conference of Chief
Ministers. 1 am calling an conference of
Chief Ministers this mo th. to discuss
with them the prodlem of communal ism,
Harijans, etc.

Theft of Idols

*1623. SHRI R. BARUA : Will the
Minister of HOME AFFAIRS be pleased to
state :

(a) whether any account is available
about the theft of valuable idols from the
temples all over Iodia during the last five
years viz, 1962 to 1967 ;

(b) if so, the number of cases detected
and recoveries made ; and

(c) whether behind these theft there is
an organised gang to trade in such idols ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI

f, o ehaT S I FT ™ T VIDYA CHARAN SHUKLA) : (a) to (q),





